
Customs, Service Tax & Anti Dumping Branch
WEEKL Y DISPATCH STATEMENT
FROM 01-08-2022 TO 05-08-2022

S. NO. APPEAL NO. FINAL ORDER NO.lMISC DA TE OF ORDER DA TE ON WHICH
ORDER NO. RECEIVED FROM THE ORDER SENT FOR

PS TO HON'BLE DISPATCH
PRESIDENT IMEMBERS

FINAL ORDER NO.
1 AD/52424/2019 F.0/50668/2022 218/2022 3/8/2022
2 AD/50608/2018 F.0150669/2022 218/2022 3/8/2022
3 ST/51099/2015 F.0150673/2022 218/2022 3/8/2022
4 ST/51304/2016 F.0/50674/2022 2/8/2022 3/8/2022
5 C/50101/2020 F.0/50683/2022 418/2022 5/8/2022

MISC ORDER NO.

1 AD/50775/2019 M.0/50397/2022 2/8/2022 3/8/2022
2 AD/50775/2019 M.0/50398/2022 2/8/2022 3/8/2022
3 AD/53874/2018 M.0/50399/2022 2/8/2022 3/8/2022
4 AD/53874/2018 M.0/50400/2022 2/8/2022 3/8/2022
5 AD/50232/2019 M.0/50401/2022 2/8/2022 3/8/2022
6 AD/53588/20 18 M.0/50403/2022 2/8/2022 3/8/2022
7 ADIS109S/2022 M.015040412022 21812022 31812022
8 ADIS148S/2022 M.0/S040S/2022 21812022 31812022
9 AD/51485/2022 M.0/50406/2022 2/8/2022 3/8/2022
10 AD/S142S/2022 M.0/S040712022 21812022 31812022
11 AD/S136612022 M.0/S040812022 21812022 31812022
12 AD/S112312022 M.0/S040912022 21812022 31812022
13 AD/S112312022 SO/S041012022 21812022 31812022
14 AD/S107312022 M.0/S041112022 21812022 31812022
15 AD/S107312022 SO/S041212022 21812022 31812022
16 ADI5107212022 M.0/S041312022 21812022 31812022
17 AD/S148912022 M.07504H/2022 21812022 31812022
18 AD/S013212019 M.015041512022 21812022 31812022
19 ADI5050612019 M.015041612022 21812022 31812022
20 AD15142212019 SOl5041712022 21812022 31812022
21 AD/S102112020 SOl5041812022 21812022 31812022
22 ADI5022412021 SOl5041912022 21812022 31812022
23 AD/S168812021 S015042012022 21812022 31812022
24 AD15119512022 M.015042112022 41812022 S/812022
25 ADI5050712019 S.015042212022 41812022 SI812022
26 AD/SOS0812019 SOl5042312022 41812022 SI812022
27 AD/SOS0912019 SOl5042412022 41812022 SI812022
28 A D/SOO1812022 SOl5042S/2022 41812022 SI812022

uploaded in PDF format on the CESTATwebsite immediately atter signature of the Hon'bfe members (J111hesame day lor th(· parues and public at large.

Thus all the interested parties and other information seekers under R_T.IAct may download these orders from CESTATwebsite.


